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Calcutta Port is concerned, it js essen-
tially an administrative and economic
problem ang I would like to make it
clear to the IHouse that we do not
want to find any political solution to
this problem. The bhon. Member
said hat we appointed a Committee
stealthily. We did not appoint a
Committee stealthily, It is in ac-
copdance with the recommendations
of the Committee appointed earlier,
I have made it very clear in my reply
that the earlier Committee, that two-~
man Committee, had guggested that—
that was an interim recommenda-
tion—till Haldia Port is developed
~and completed and the potentia] is
fully developed, at least for another
3 to 4 years, Haldia Port should con-
tinue as part of Calcutta Port., That
was the recommendation of the
earlier Committee. According to
that, after 3 or 4 years, now that
report was issued in 1977 and we
have appointed a Committee in 1981,
This is in accordance with the recom-
mendation of that Committee ang it
i true that several representations
were received. We have received
repregsentations from legislators and
from the 6State Government. We
have received a letter from the Chief
Minister, We have receiveq re-
presentation from the shipping
interests ang all unions urging
delinking. That ig why I gaid that
all these factors and representations
will be considered before we take
a fina] decision. (Interruptions).

MR. SPEAKER: Next Question....

SHRTI HARIKESH BAHADUR: I#
was a very important Question, Sir.

SHRI CHITTA BASU: It is a very
important subject, (Interruptions).

MR. SPEAKER: More than ten min-
utes have already passed. It is amply
clear now, The guestions were ex-
haustive; they were not supplementa-
ries; they were very elahorate.

Next Question. Mr, Chinnaswamy,
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Recovery of Mess Bills from Students of
Jawaharlal Nehru Universily

*64. SHRI C. CHINNASWAMY:
Will the Minister of EDUCATION AND
SOCIAL. WELFARE be pleased to lay
a statement showing:

(a) the number of the students who
have left Jawaharlal Nehru University
without paying the mess bills and also
without completing the studies fo¥
which they were registered and the
amount due from them;

(by the name of their centres/
schoolg and the programme angd year
of study; and

(c) whether Government will recove¥
this amount from their parents/guar-
dians?

THE MINISTER OF STATE IN
THE MINISTRIES OF EDUCATION
AND SOCIAL WELFARE (SHRI-
MATI SHEILA KAUL): (a) to (e).
A statement is laid on the Table of the
Sabha.

Statement

(a) and (b). According to the in-
formation furnished by the Uni-
versity 622 students have left
the TUniversity hostels since the
inception of the University
without clearing their mess bill®
amounting to Rs. 2,64,803.00. The Uni-
versity is compiling the information
with regard to the number of students
who left the University without coms
pleting their study and the amount
due from them, if any. Information
regarding the names of the Centres/
Schools, programmes and areas of
study is also being compiled by the
University. The required information
will be placed on the Table of the
Sabha in due course.

{c) Against the outstanding amount
of Rs, 2,64,803,00, the University has
with it mess security deposit of Ra.
62,200.00. For recovering the balance
of Rs. 2,02,603.00, the University has
already initiated action by writing leb
ters o the parents/guardians of the
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students concerned. In case of students
who are employed, letters have been
addressed to them at their office ad-
dress and in some cases to their em-
ployers, The University also propo-
ses to take recourse to legal action in
certain cases. Thig ig g continuous

process.
SHRI C. CHINNASWAMY: How
many IAS and IFS officers are

there among the defaulters? Will the
Government ask these officers to pay
their dues immediately?

SHRIMATI SHEILA KAUL: I would
not be able to help the hon. Member in
this respect because when they defaul-
ted, they were not IAS officers. If he
wouly put me 5 definite question...

MR. SPEAKER: There was no bar
on becoming one,

SHRI C. CHINNASWAMY: How
many such defaulters have become JIAS
and IFS officers? How many such offi-
cers are there?

MR, SPEAKER: The same thing.
Old wine in a new bottle.

SHRI C. CHINNASWAMY: How
many students who were defaulters
have become IAS and IFS officers?

MR. SPEAKER: That will have to be
found out, I think.

SHRIMATI SHEILA KAUL: There
are 622 defaulters. But these defaul-
ters are since the inception of the
University many years ago. Since
then, this number has continued,

MR. SPEAKER: Can you find out the
number of such officers who were de-
faulters when they were students?

SHRIMATI SHEILA KAUL: This
does not concern the University once
he becomeg an officer.

PROF. K. K. TEWARY: When the
Jawaharlal Nehru University was set
up, th purpose, I think, was to let this
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institution act as a mocel institution
for all other academic institutiong in
the country, But what we find today
is that it has gone into the grip of a
particular section of 1ieachers and
students profeassing a particular ideo-
logy. (Interruptions).

MR. SPEAKER: What has that to do
with this Question, Mr. Tewary?

PROF. K. K. TEWARY: My pointed
question is this. Is it a fact that a
big chunk of defaulters are patromis-
ed by the CPI and CPM Groups ir the
University?

MR. SPFEAKER:
that she c¢annot
Krishna Sahi.

PROF. K. K. TEWARY: Why not?
(Interruptions)

MR. SPEAKER: It must be relevant
to the Question. It is irrelevant. It
is not relevant to this Question why
are you persisting?

PROF. K. K.
from this, Sir.

MR. SPEAKER: It does not.

PROF. K. K. TEWARY: My question
is this. Is it a fact that a large aum-
ber of defaulters belongs to the CPL
and CPM Groups?

MR. SPEAKER: Might be. But that
does not pertain to this Question. Mrs.
Krishna Sani, (Interruplions),

No. 1t is obvious
reply to this. Mrs.

TEWARY: It arises

MR. SPEAKER: Order, please. ...
Order, pleae. What is it going on
there? Why can’t you sit down?

¥ wet wgmar ¥ qAAr AR g
fo oY ag vo ¥ foavr § 7 dia-
@ty w=qees ¥ fagt
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aft fear sg ? wta sl faer A
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MR. SPEAKER:
Shri Jitendra Prasad.

Next question—

SHRI RASHEED MASQOD: rose. ..
(Interruptions)

AN HON. MEMBER: How can you
allow him?

MR. SPEAKER; It is all
have allowed him,

Wt e wgR: A w o om
Ay AT R E W AW AR
WY TEd Farw g ¥

right, I
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DR. SUBRAMANIAM SWAMY: You
cannot be sp rigid.
qud W@ : Weor gfed |
W YW WG ;AT HAT T
g o g &t & S T ¥ WY
fFg 348 ¥ foga opr 0¥ § wife
e or @ ¥ W fow dmr
gy § W fv Srewe W Prmr
ya ¥ foew & 7
WA WX - TZ T TA o2
Hd foe & sadt {9 |\ A

CAu (i

g | WX I qur A, q@ A
SO
(vamam)

MR. SPEAKER: You shoula put a
separate question for this.

DR. SUBRAMANIAM SWAMY: The
University is in a total mess. Let her
give an assurance that she will get it

and place it on the Table of the
House, -~
Review of History and Language
Texthooks

+

*65. SHR] JITENDRA PRASAD:
SHRIMATI KISORI SINHA:

Will the Minister of EDUCATION

AND SOCIAL WELFARE be pleased
to state:

(a) whether Government are con-
templating review of text books parti-
cularly in &&wy and Languages at





